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         ITEM NO.2                 COURT NO.1                  SECTION PIL

                           S U P R E M E C O U R T O F     I N D I A
                                   RECORD OF PROCEEDINGS

         Writ Petition(s)(Civil)      No(s).   888/1996

         ALMITRA H. PATEL & ANR                                  Petitioner(s)

                                               VERSUS

         U O I & ORS                                             Respondent(s)

         (with appln.(s) for accepting annexure(s) and c/delay in filing
         Addl. Affidavit and directions and impleadment and interim relief
         and intervention and vacating stay and office report)

         WITH

         SLP(C) No. 22111/2003
         (With appln.(s) for impleadment as party respondent and
         impleadment and Interim Relief and Office Report)

         CONMT.PET.(C) No. 8/2009 In W.P.(C) No. 888/1996
         (With appln.(s) for directions)

         Date : 12/08/2014 These matters were called on for hearing today.

         CORAM :
                         HON’BLE THE CHIEF JUSTICE
                         HON’BLE MR. JUSTICE KURIAN JOSEPH
                         HON’BLE MR. JUSTICE ROHINTON FALI NARIMAN

                                 Mr. Gopal Jain,Adv. (A.C.)

         For Petitioner(s)

         WP 888/1996            Mr.   Sanjeev Sen, Sr. Adv. (A.C.)
                                Mr.   Abhishek Roy, Adv.
                                Mr.   Kartik Bhatnagar, Adv.
                                Mrs   Manik Karanjawala ,Adv.

Signature Not Verified

         SLP 22111/2003
Digitally signed by              M/s. Lawyer S Knit & Co
Rajesh Dham
Date: 2014.08.13
17:36:58 IST
Reason:

         CP 8/2009               Mr. Shivaji M. Jadhav ,Adv.
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For Respondent(s)
                    Mr.   P.S. Narsimha, A.S.G.
                    Ms.   Rekha Pandey, Adv.
                    Mr.   Gaurav Sharma, Adv.
                    Mr.   Yasir Rouf, Adv.
                    Ms.   Sadhana Sandhu, Adv.
                    Mr.   Sushma Suri, Adv.

                    Dr. J. P. Dhanda ,Adv.



                    Dr. S. K. Verma ,Adv.

                    Gp. Capt. Karan Singh Bhati ,Adv.

                    Mr. Abhijit Sengupta ,Adv.

                    Mr. K.V. Jagdishvaran, Adv.
                    Mr. G. Indira, Adv.

Mizoram             Mr. K.N. Madhusoodhanan, Adv.
                    Mr. R. Sathish, Adv.

Punjab              Mr. Sanchar Anand, Addl.Adv.Gen
                    Mr. Piyush Hans, Adv.

Assam               Mr. Riku Sarma, Adv.
                    Mr. Navnit Kumar, Adv. For
                    M/s Corporate Law Group

Arunachal Pradesh   Mr. Anil Shrivastav ,Adv.
                    Mr. Ritiraj Biswas, Adv,.

Himachal Pradesh    Mr. Suryanarayana Singh, Addl.Adv.Gen.
                    Ms. Pragati Neekhra, Adv.

Uttar Pradesh       Mr.   Ravi P. Mehrotra, Adv.
                    Mr.   Ashutosh Kr. Sharma, Adv.
                    Mr.   Abhinav Malik, Adv.
                    Mr.   Vibhu Tiwari, Adv.
                    Mr.   Anuvrat Sharma ,Adv.

Haryana             Mr.   Manjit Singh, Addl.Adv.Gen.
                    Ms.   Viveka Singh, Adv.
                    Ms.   Nupur Choudhary, Adv.
                    Mr.   Sanjay Kumar Rathee, Adv.
                    Mr.   Kamal Mohan Gupta, Adv.

Nagaland            Ms. K. Enatoli Sema, Adv.
                    Mr. Amit Kumar Singh, Adv.
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              Mr. Arvind Kumar Gupta ,Adv.

              Mr. Ashok K. Srivastava ,Adv.

Tamil Nadu    Mr.   M. YogeshKanna, Adv.
              Mr.   A. Santha Kumaran, Adv.
              Ms.   Vanita C. Giri, Adv.
              Mr.   B. Balaji ,Adv.

              Mr. Bijan Kumar Ghosh ,Adv.

              Ms.   Geeta Luthra, Sr. Adv.
              Mr.   D. N. Goburdhan ,Adv.
              Mr.   Prabal Bagchi, Adv.
              Mr.   Abhishek Aggarwal, Adv.

              Mr. P.K. Dey, Adv.
              Ms. Sunita Sharma, Adv.
              Mr. D. S. Mahra ,Adv.

              Mr. E. C. Vidya Sagar ,Adv.

Jharkhand     Mr. Gopal Prasad ,Adv.

Tripura       Mr. Gopal Singh ,Adv.
              Mr. Rituraj Biswas, Adv.



Bihar         Mr. Gopal Singh ,Adv.
              Mr. Manish Kumar, Adv.

              Mr. G. Prakash ,Adv.

              Mr. H. S. Parihar ,Adv.

              Mr. Jatin Zaveri ,Adv.

              Mr. K. B. Rohtagi ,Adv.

              Mr. Mukesh Verma, Adv.
              Mr. Pawan Kumar Shukla, Adv.
              Mr. Yash Pal Dhingra, Adv.

Manipur       Mr. Khwairakpam Nobin Singh ,Adv.
              Mr. Sapam Biswajit, Adv.
              Mr. Ashok Kr. Singh, Adv.

              Mr. M. A. Chinnasamy ,Adv.

West Bengal   Mr. Anip Sachthey, Adv.
              Mr. Mohit Paul, Adv.
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UPPCB         Mr. Pradeep Misra ,Adv.
              Mr. Suraj Singh, Adv.

              Mr. Pramod Dayal ,Adv.

MCD           Mr. Praveen Swarup ,Adv.
              Ms. Sushma, Adv.

              Mr. P. V. Yogeswaran ,Adv.

              Mr. Rajesh Srivastava ,Adv.

              Mr. Rakesh Uttamchandra Upadhyay ,Adv.

              Mr. Ranjan Mukherjee ,Adv.

              Mr. R. Sathish ,Adv.

              Mr. Rutwik Panda ,Adv.

              Mrs. Anil Katiyar ,Adv.

              Mr. Sanjay R. Hegde ,Adv.

              Mr. Shibashish Misra ,Adv.

              Mr. Shiv Sagar Tiwari ,Adv.

              Mr. Shreekant N. Terdal ,Adv.

              Mr. S. Thananjayan ,Adv.

              Mr. Subramonium Prasad ,Adv.

              Mr. T. V. George ,Adv.

              Mr. V. G. Pragasam ,Adv.

              Mr. Vijay Panjwani ,Adv.

              Ms. Aparna Bhat ,Adv.



Maharashtra   Mr. A.P. Mayee, Adv.
              Ms. Asha Gopalan Nair ,Adv.

              Ms. A. Subhashini ,Adv.

              Ms. Kamini Jaiswal ,Adv.

              Mr. Jogy Scaria ,Adv.
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Mizoram               Mr. Pragyan Sharma, Adv.
                      Mr. Heshu Kayina, Adv.

                      Mr. Kuldeep S. Parihar, Adv.
                      Mr. H.S. Parihar, Adv.

Sikkim                Ms. Aruna Mathur, Adv.
                      Mr. Avneesh Arputham, Adv.
                      Mr. Yusuf, Adv.

                      Mr. Sudhir Kulshreshtha, Adv.

Rajasthan             Mr.   S.S. Shamshery, A.A.G.
                      Mr.   Sandeep Singh, Adv.
                      Mr.   Amit Sharma, Adv.
                      Mr.   Harshvardhan Singh Rathore, Adv.
                      Mr.   Varun Punia, Adv.

            UPON hearing the counsel the Court made the following
                               O R D E R

            Not before the Bench of which one of us (Hon’ble Mr.

Justice Rohinton Fali Nariman) is the Member.

    (RAJESH DHAM)                                    (RENU DIWAN)
    COURT MASTER                                     COURT MASTER


